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STATEO-PUNJ AB & ANR ETC Petitioner(s)

VER SUS

ASHO K SING H GARCH A & ORS. ETC. Respondent ( s)

(Wth appln(s) for c/delay in refiling SL P)
Date: 04/ 12/ 2008 These Petitions were called on for hearing today.
For Petitioner(s)

M K K. Mahal i k, Adv.
M. A ay P al, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Application for condonation of delay in refiling the special

| eave petition is all owed.

(MP. BHADRAN)
Regi str ar
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